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{ ‘that'aféer reéifement|of applicant No.l,

. @

in the CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BE‘NQ{.JAIPﬂR..
*» % % . - :
, Djte of Decision; 25.7.2000.
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OA 250/2000 ' ‘ o R
1 Mcohan Lal,

last &mployed on the post of Pointsman under -

Stat ion Supdt ., Western Railway, phulera.

2. Rakesh Kumar s‘/o Mchan 1al r/o Dhani Karigram, near

Shivme_ndir, Phulera, Distt .Jaipur.

«e- Applicants
v/s. '

l.’ Union of Indla through General Mandger, WeStern Ralley,

Cch urchgd te, Mumbai. S

2. Divisional Rdllwqy Manager, Western Railway,
[ - ..+« Respondents

Jaipur.

CO?AM' ' S .
HON 'BLE MR.S K.AGARWAL, JUDICIAR MEMBER

HON *BLE MR N .P.NAWANI, ADMINISTRATIVE MEMBER

For the Applicants - .o 'Mr.c «B.Sharma ~
. For.the Respondents «ee Mr.B.K.Sharma
CRDER

PER HON 'BLE MR.S +KAGARWAL, JUDICIA,T'_: MEMBER

In this OA the applicamts make a prayer to c0ne ider

. applicant No.2 for appointment on compassionate grounds.

2. In the reply the respondents have categorically stated

~

‘case of applicant No.2

for appointment on compass ionate grounds against a. Group-D post

has been considered by the competent authorlty and he has been

&s=e held

called for screen:mg/on 27 7 ,.2000. In view of the submission

made by the respondenté‘ in the reply filed, this Oa is disposed

’

ofs as having become mfructuous.
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(N .P NAWAN I) : v
MEMBER (A) - _

7 (S «K AGARWAL)

MEMBER (J)



